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Report of the Committee constituted as per the orders of Hon’ble National Green Tribunal in
O.A No. 753/2023 Dr. Rajesh Bahuguna vs State of Uttarakhand and Ors dated 04/01/2024

In pursuance of the orders of Hon’ble National Green Tribunal in O.A No. 753/2023 Dr. Rajesh Bahuguna vs State of
Uttarakhand and ors dated 04/01/2024 a joint committee consisting of the nominated representatives of PCCF(HoF F)

Uttarakhand; Regional Officer IRO,MoEF&CC Dehradun and DM Dehradun as mentioned below was constituted .

¢ Sh. Vinay Bhargava, Conservator of Forests, Yamuna Circle (nominated by PCCF (HoFF), Uttarakhand as his

representative vide letter No-166/29-5 dated-21-02-2024)

¢ Smt. Neelima Shah, Assistant Inspector General, Regional Office, Ministry of Environment, Forests and Climate
Change, Govt. of India, Dehradun (nominated by Regional Officer, Integrated Regional Office, MoEF&CC vide

letter No-NGT/01/2024/1464 dated-19-02-2024 as his representative)

e Sh Har Giri, Sub Divisional Magistrate, Sadar, Dehradun (nominated by District Magistrate

Dehradun as her representative vide letter No-144/mowfifeiT—aro / 2023 dated-02-02-2024)

The members of the Joint committee as mentioned above inspected the area in question i.e. Aamwala
Tarla Reserve forest on 23™ Feb. 2024 and 26™ Feb. 2024. Petitioner Sh. Rajesh Bahuguna was also

present on 26"Feb. 2024.

Assessment of the ground situation:-

1. Preliminary survey of the area in question i.e. Aamwala Tarla Reserve forest was carried
out and .kml file was prepared for subsequent analysis. Analysis of the .kml file depicts
that there is neither cutting of trees nor clearing of land, as per the satellite imagery for the
period from 2013 to 2022(Annexure 1). As informed by the Range Officer, Raipur, there
is no reported case of encroachment in this area as per the official records. However, in
order to further verify it and to re-establish the missing boundary pillars, a letter has been

sent by the Divisional Forest Officer, Mussoorie to the Director, Survey of

India,Dehradun. In the meantime, few missing boundary pillars hav§ been temporarily re-

established (Annexure 2). As soon as the Survey of India compl tel the detailed survey,
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all the missing boundary pillaﬁzvill be permanently established; and in case any
encroachment is found in Reserve Forest Land in question,legal action shall be initiated as
per the provisions of Indian Forest Act, 1927.

As per the interaction with local people of the area, it was conveyed that a temporary
Kachha pathway of around 200 mtr. length (Annexure 3) was being used by them since past
many years for convenience purpose, as it shortens their connectivity to main Sahastradhara
Road by about 3-4 kms and the same is being obstructed from time to time by the field staff
of Raipur Range by digging trenches. In the month of September 2022 also, the team of
Raipur Range, Mussoorie Forest Division, had dug trench in this area, for preventing any
unauthorized movement, remnants of which could be seen and was also verified by the
photographs shown by the field staff, which has also been admitted by the petitioner in his
petition (Annexure 4). During the site visit, the kaccha path was again found to be closed
by digging trenches at both its ends and sign board put up by the staff of Raipur Range was
also found (Annexure 5). The local people requested the committee members to allow them
to use this kaccha path and to instruct the Forest Department officials not to obstruct it

permanently.

The area was also checked for any residual stumps of Sal (Shorearobusta) trees, and it was
found that there were no visible stumps or fallen trees etc. that could indicate that any trees
have been illegally cut in this area. Also as per the instruction of Divisional Forest Officer,
Mussoorie, all the trees in this area have duly been counted for ensuring their protection

and regular monitoring. (Annexure 6).

As per the interaction with local residents, most the lands northwards of the area in are

owned by private individuals in the form of small plots since the past many years and there

is no real estate company/builder project present adjoining the reserve forest boundary &
no evidence about selling of forest land was found. The petitioner present during the visit

on 26" Feb. 2024 was also unable to provide any specific evidence for the )E me.
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Interpretation of the Committee: In light of the above-mentioned facts and perusal of documents, it is

safely inferred that:-

1. There was no illegal felling of trees and fresh cutting of kaccha path for widening in this
area, as alleged by the petitioner.

2 Although there is a temporary kaccha pathway of around 200 mtr.,but it has been in use by
the locals and forest staff since past many years, which is also validated by Google Earth
Imagery of past years.

3. On the issue of alleged encroachment in this area, as informed by the Range Officer,
Raipur, there is no reported case of encroachmentin this area. But to further ensure the
protection of reserve forest land, a letter for a detailed survey has been sent to Director,
Survey of India, Dehradun, so that few missing boundary pillars can be re-established and
in case any land is found encroached then suitable legal action will be taken against the

encroachers.

Extent of damage: To check the extent of damage caused in the reserved forest area, it was found that the
temporarykaccha path of around 200 mitr. length is witnessing soil erosion. The I_)ivisi. al Forest Officer,
Mussoorie informed the committee that a proposal for plantation and eco-resi ratian| of this area has
already been prepared and the entire pathwill be restored by barbed wire fenciﬂ} and plantation in the

COl'IliIlg monsoon season.

Sh.Har Giri, SDM mt. Neelima Shah, IFS
SadarDehradun Assistant Inspector General,

RO MoEF&CC Dehradun
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Google Image of Amwala Tarla Reserve Forest in 2013

Annexure 1
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Google Image of Amwala Tarla Reserve Forest in 2022

Annexure 1
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Photographs of few temprory pillal46eing re-established by Mussoorie Forest

Division

Annexure 2
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Annexure 2
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Photographs of kaccha path in Amwal Tarla Reserve Forest During the visit
of Committee on dated 26™ Feb. 2024

Annexure 3
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Photograph of the Sign Board put up on this Kaccha Path by Raipur Forest Range in

September 2022

Annexure 4
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Photograph of Obstructed Kaccha Pathway by Digging trench and Sign Board on
the site found by the committee.

Annexure 5
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Annexure 5
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Annexure 5

Har #

IR EGEIIBCIR

AR T UANT, FRT |
faw— JATHATAT TRAT RN Swhold H RIbrad & FrI=2d |
HETey,

SRIT NpId & T ¥ yu T el & Fwafd fagelt o1 fiRraxor fasg w1,
JHAH TG A BIS W a9 4 TE A 97 & 7| 2. A9 i @ g=fa w18 erf T8 8 %@ 21 3,
Ul ®T Pig W1 B el B 8T 51 4. 99 YA B DS W JHAE T8 8 T 21 5 99 g H By of
THR 1 19y Afafaferat T8l 71 6. Wy Fafat gRr Y Rrerd = 781 fear @ g

3 HEIY g1 are! Al o drex Ui d |

faorg R
JTHATST AT,

9d SY YU, AT Rl
81077299744

gofr 2mi—8938874390
YPRT O dgTum
9411573052

fa=fran

9997510067

faeT

fRIaTH—0927699349
Madhuri-9927699349

birendra singh chauhan-7535052915

TSI,

gy 79T ST TRl
ghold HEEILRT AN TERIGH |

RIS <d1—7895510188
AT TdaaTel—8392812654

sonal-9536110091
arti-9149353347
sunita rawat 8630881317

anchal naithani-6398054691
RTOTZaRI—9411573052

Sharmila-9634111978
HIFT—9634121983

el g<—-8449612251

arvind rawat

Pradeep naithani
sandeep
Nandini

LR IRCC]]

RIS S™TI—9634111978
IR IMT, —7500125293



=23 . XTAYR NS AR 9 WA | e
U 1196 / 23—2 ﬁﬁ;@m foqie: 27, BRaX, 2024

T ¥,
i g fdeTs),
TN T T, TR |

ERT— SY MRIT IR, deReH, w97 waET |

fagg— Wm%m@ammmﬂmwﬁq&ﬁﬁm$
R |

waed- 9D BTaferRy BT THiw: 2682 /11, [0 12-02-2024 |

B, |

SRR AT U @ B H OISR @l Wo 4T @ I AR 99 &3 |
w TR Rerd gall @ om award | Rl R gonfy @ 5600 98 I
W!Rﬁﬁ%ﬁmmmmﬁgﬁmﬁml

T TH— EENESIEGIEA T
LD




58

Annexure 6
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